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Statement 

Name-of' the Statf'/Cadre No. of 
JAS Offi-
cers 

---
I. Andhra Pradesh 224 

2. Aasam-Mcghala ya ~  

3. Bihar ~ 8 

4. Gujarat 150 

5. Haryana . 121 

6. Himachal Praddesh . 69 

7. Jammu & Kashmir 72 

R. Kamataka 173 

q. Kera la 110 

JO Madhya P1 adcsh 261 
• 

11. Maharashtra 238 

J 2. Manipur-Tripura 65 

J '3. Nagaland 38 

14. Orissa 147 

15. Punjab 129 

16. Rajasthan 157 

J 7. Sikkim 25 

J 8. TanuJ Nadu 204 

J 9. Union Territories Jl9 

20. Uttar Pradt"sh 362 

21, West Bengal 202 --.... ___________ 

Pension to Freec1om Fighters In Bihar 
an4 U.P. 

4393. SHRI RAM SINGH SHAK-
YA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of freedom fight•s 
who are getting pehsion in Bihar and 
U.P. up-to-date; 

(b) whether pensions have been 
withheld in the case 01 some freedom 
flghters; 

(c) if so, the number of such pen-
sioners and the reasons therefor; 
and 

(d) the time by which their pension 
is likely to be restored? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) 19,263 and 18,400 in 
Bihar and U.P. respectively. 

(b), (c) and (d). Pensions have 
been suspended in 202 cases in Bihar 
and 494 cases in U.P. 

Pensions have been suspended on 
one or the other of the following 
grounds:-

(i) Applicant is not a genuine 
freedom fighter; 

-
(ii) Suffering is less than six 

months. 

(iii) Suffering is not in connec-
tion with freedom movement. 

(iv) Submission of false docu-
mentary evidence. 

(v) Claim of internment/extern-
ment/abscondence is not supported 
by evidence. 

(vi) Annual income from all 
sources is more than Rs. 5000/ -

Opportunity is given to the persons 
concerned to explain their position 
and adduce additional evidence in 
support of their claim. Their rephes 
are got re-verified through the State 
Government. Depending on the re-
port of the State Government pen-
sions are restored in eligible cases 
without delay. 

Supply of Cement to U.P. 

4394. SHRI ZAINUL BASHEER: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether during the last three 
months. letters from Uttar Pradesh 
Government have been received in 
which attention of the ~en ra  Gov-
ernment was drawn to the cement 
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supply in the entire Uttar Pradesh in 
general and in the eastern districts of 
the State in particular; 

(b) the action taken by Govern-
ment in this regard; and 

(c) whether the supply pisiton iS 
satis'factory at present? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 

(a) No, Sir. 

(b) Does not arise. 

( c) Against an allocataion of 

4,37,600 tonnes of cell).ent made for 
the quarter April.June, 1980, a 
quantity of 3,84,205 tonnes of cement 
was despatched to the State of 
Uttar Pradesh upto 15-6-1980. 
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Allegations agaillst Chief Executive of 
N.l.D.C. 

4396. SHRI K. A. RAJAN: 

Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether work load of the Natio-
nal Incfus1rial Development. Corpora-
tion Ltd. is touching the bottom of 
the 13cale whereas other sister consul-
tancy organisations like Engineers 
India Ltd., MECON etc. have beged 
prestigious contracts for consultancy 
assignments both in India and abroad; 

(ib) whether it is 11 fact that the 
Chief Executive of NIDC goes on 
foreign tours through the auspices ot 
Standing Conference of Public Ent-er-
prises (SCOPE) and National Aasocia-




